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O R D E R 
 

26.02.2020  Since this Bench is not available, the matter is released from 

‘Part Heard’ and the Registry is directed to obtain necessary orders from the 

Hon’ble Chairperson for posting the same before an appropriate Bench.  

 
The Registry is directed to list the matter on 4th March, 2020.  

 
 The Interim Order passed on 09.12.2019 shall continue till the next date 

of Hearing.   

 
  

           [Justice Venugopal M.]
     Member (Judicial) 
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(V P Singh) 

Member(Technical) 
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